High Court of Jammu and Kashmir at Jammu.

Order

J D2 Y | Dated: 757//)4/ Q-O/%L

Sanction is hereby daccorded to the additional allotment of funds in favour of the
following Courts, under Major Head 2014-Adm. Of Justice, Sub Head 0488-D&S Judges, and
2030-Stamps and Registrtion, under various object heads during the current financial year
2017-18 as per detail given below:-

Bs. In lacs. v

S.No | Name of the court Salary poL T.E. O.E. Tele Elect.
A Pr. D&S Judge, Kargil, — 0.30 0.50 0.30 0.20 -
2 Pr. D&S Judge, Ganderbal, 25.00 . |02 —n 0.20 0.10 | 0.50
3 Pr. D&S Judge, Ramban. 25.00 - | - - —-- —-
4 Pr. D&S Judge, Kulgam. L[ e 0.20 | 0.15 ~—en —-
5 Pr. D&S Judge, Katlua. - 20.00 ) 0.10 — 0.20 0.10 —
(] Pr. D&S Judge, Bhaderwah. | ~---- 0.20 0.10 0.25 - e
7 Pr. D&S Judge, Samba. —ere- 015 — — —en -
8 ° | Pr.D&S Judge, Baramulla | ~—-- e —men 0.30 - —
9 Addl. D&S Judge, Anantnag., 15.00 0.10 o 1 0.15 0.15 -
10 | 37 Addl. D&S Judge, Jammu__| 15.00 015 | — 0.15 — |-
11 C.J.M. Ganderbal. 15.00 N - - e -
12 C.J.M. Ramban. 15.00 - 0.20 0.15 — —
13 CJM. Bandipora. | ~-—- 0.20. —m 0.20 - -
4 C.J.M. Handwara. 15.00 0.30 - | - 0.20 010 |-
13 C.J.M. Budgam. . 15.00 0.20 -~ 0.15 0.10 -
16 Sub Judge, Surankote. 10.00 0.20 0.20 0.10 -~ -
0. 27(DW
17 Sub Judge, Batote. [— 0.15 — 0.20 —— —
18 | Sub Judge, Baramulla. ) 10.00 —— — — ——— —-
19 | Sub Judge, Uri. 10.00 0.10 — 0.10 e
120 Sub Judge, Nowshera. 15.00 0.15 - 0.10 0.10 -
21 Judge, Small Causes Court Sgr | 10.00 B — - -
22 .| Spi.Mob. Mag. Udhampur. 15.00 015 | - 0.10 0.10
23 Spl.Mob. Mag. Kathua. 10.00 ~-- == 015 0.10 -
24 Railway Magistrate, Jammu 20.00 0.15 0.20 0.15 0.15 -
125 Munsiff, Bani. ’ S 15.00 10107 | - 0.10 —— —
. 0.27(pw _
26 Munsiff, Kangan. 15.00 * .10 1030 0.20 [ - —
27 Munsiff, Ganderbal, N . - 0.15 |~ e
28 | Munsiff, Tangdhar. | - T 0.80 e e -
29 Munsiff, Gool. 15.00 o 0.30 0.10 | e —
30. | Munsiff, Jammu 10.00 T 0.15 . -
31 Muunsiff, Udhampur. - 0.20 0.20 0.10 0.10 —
32 Munsiff, Buniyar. 0.217(Pay arrears) | - 020 |- - -
33 Munsiff, Charasharief, — — e ——e- 0.35
34 Munsiff, Tral. ) R 20 -—n 0.20 ——n —
35 Munsiff, Bandipora. - T 0.40 —- - —
36 Munsiff, Hiranagar. ) 10.00 0.10 0.10 0.15 0.15 -
37 Munsiff, Baramulla. 10.00 - i - S R
38 Distt. Mob.Mag(T)Anantnag. 10.00 0.30 e 0.10 0.10 e
139 Addl. Mobile Mag, Surankote. | 5.00 0.20 0.40 0.15 - -
40 City Munsiff, Srinagar. — 0.15 e 0.20 - -
41 Munsiff, Tangmnarg. . [ == S --- --- 0.10 -
42 Munsiff, Magam. e 0.10 | --m- 0.10 — -
For Misc.Courts. ‘
1 Pr. D&S Judge, Kupwara. 1.50 e 0.15 - - —~—

By Order. }\ ﬂ"‘”’
Depu yRegts

CCls ’
No: 28 3 574( 67/AC. Datea: }S/[j/)o/af ’ (Acctts) T{ ,

Copy to the:- \,./

1-9 Pr.D&S Judge, KargtI/GauderbaVRambmx/Kulgam/Kalh ua/Bhaderwdh/Samba/Baramulla/Kupwara.
10. Addl. D&S Judge, Anantnag.

11 3% Addl. D&S Judge, Jammu

12:16. C.J.M. Ganderbal/Ramban/Bandipora/Handwara/Budgan..

17-21  Sub Judge, Surankote/Batote/Baramulla/Uri/Nowshera.

22, Judge, Simall Causes Court, Srinagar.

23-24  Special Mobile Magistrate,, Udlmmpur/Karhua

25. Railway Magistrate, Jamunu.

26-38  Muusiff, Bani/Kangan/Ganderbal/T: angdltar/GooVJamnm/Udhmnpur/Bumvar/CImraslmnef/




Contd....2/-

Tral/Bandipora/Hirana gar/Baramulla/Ti angmarg/Magant.
39. Distt, Mobile Magistrate (Tr), Ananinag.
40. Addl. Mobile Magistrate, Surankofte. o
41. City Munsiff, Srinagar.
42.  Officer, Sub Try. Distt. Court complex, Janipur, Jammu
43 Try. Officer, Saddar Tr. Srinagar.

44=71  TreasuryOfficer, KargiVGanderbal/Ramban/Kulgmn/Kathua/Bltaderwall/Samba/Baramulla/
Anantnag/Bandipora/Hand.wara/Budgam/Surankote/Batote/Ur' owshera/Udhampur/Bani/
Kangan/T angdhar/Goo[/B u_niyar/CImrasharief/T ral/Hirana, ar/Kupwam/TangmargMag‘am..

...... for inf. And wa.
F4.  Order book.

b.—

Deputy Registrar (Acctts) A\
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